
INATIONAL COMPANY LAW TRIBUNAL
MUMBAI B CH, MUMBAI

C.P No. 1203/(MAH)/2017

Present: SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (J)

A'ITENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY i^AW TRIBUNAL ON 01.02.2018

NAME oF THE PARTIES Surendra Kumar Gupta
v/s.

Varsha Corporation Limited

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER
CP No. 1203/ I&BPlNCLT/MB/MAH/2017

For having the MDC of corporate Debtor company has stated that

the would pay 15 lakhs within two weeks hereof' at his request' list this

matter for reporting settlement on 19'2 2018

sd/-

V. NALLASENAPATHY
Member (Technical)

sd/-

s.s.v. pRAxASi{ xJMrn
l,lember (ludicial)
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